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T3, 141837).—Fva T TCHE, TP AT AfAHTw 1956 (1956 F1 48) (e =o® zae
THT ITH ATTHAH gl AT &) il &1 3F shl IT-ITT (1) FTT T&T LhAT T TN F2d g0, g THTAT
Bl ST & TATq o AEe s & Tt fggd Ber § NH-75E (New NH-20) & f6.#t. 116 & st
176.221 (A= THEH, ATSSTET) TF % -TUE & (HHI07 (AT H0/I5E 9Neet qigd 2-AA/4-3F T a0
Q) SATLEA, TEvdT ST TATAT % A6 TATST & [o70 ag G TUTerd g et |ferd aoie $= e
H fom a7 &, Ut i T TSI FIA b A AT I AT FHIdT g |

Fre AT =A<, ST 3<% G # Baas g, I Afa=a| & amr 37 it IT-m27 (1) F e qarh
TSI % o7 UHT i % ITANT 9% TS § TH ATSEEAT 6 Tl A H SHE [ & Hia a1 [
AT TR T THT

UHT TeIsh AT TEH TTeRT, STTq SraT 9 ST TR il ohaq 9 § T&qq 0 STt
T STH IHAF ATUTT ATAHRAT T STuwr i Feqwy yrferrm<r, smafxrwar &1 satera =9 7 37 B =i
LAY GIXT T ST T SAAHL T AT THT IRIAT 67 AT o6 TETG AT THT AT ST HA 6 TATq, IS
FTe 2l, IS8 qerm STl Araeas a9, a9’ FIT AT a7 SMIRIAT Fl AT HT T T SAATATT HT
TEATT |

2081 GI/2025 )
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I AT FT AT 3T T IT-ATT (2) F e qeqw Irierarrer g=T ohar T #re ot areer
Taw g |
T ATTLAAT F SAqq A AT qH F @i T A AN FeqH NIRRT 6 I FHraad |
ITASH g AT 3T (gaag ARRIT T ALrerr fhar S ahar 2 |
TG

ARES T & Tl ffigs@ et & NH-75E (New NH-20) & f&.4t. 116 & f%.#1.176.221 (3=
gy, =rgaman) % forg st it ST Freit =T AR srorar §=r afga i i e e

TS T TH: ARES S =1 e afenh Rigsw

wAH g et || AR AT TR || g s || g w aee R EICER T

SR (T THTE) (FRT)

1 2 3 4 5 6

AT HT A0 Geamt
T T AT SHNE
1 118 T ;ﬂﬂ?‘r;rwﬁ% 0.194 ( 7% ) 0.0785107
2 266 st e 0.012 (TFT) 0.0048563
3 267 st e 0.029 (TFT) 0.0117361
4 268 st e 0.04 (TET ) 0.0161878
5 269 st i;:ﬁﬁ;;fw 0.032 (TFT) 0.0129502
6 270 st e e 0.036 ( TFY) 0.014569
7 271 st T A 0.092 (TFT) 0.0372319
8 272 st ;ﬂﬁirq:irﬁ 0.037 (THT) 0.0149737
9 273 GECARA} RTHT AT 0.138 (THT) 0.0558478
10 274 fsfr AT 0.291 ( T#% ) 0.1177661
11 275 fsfr AT 0.102 ( T#% ) 0.0412788
12 276 st e e 0.037 (THT) 0.0149737
13 536 IGEll T &l 0.046 (T=Y) 0.0186159
14 538 GECARA] ;ﬂﬁzﬁ;qaﬁﬁ 0.048 (THT) 0.0194253
15 546 IBELl 3 &l 0.141 (THT) 0.0570619
16 547 IBELl UL 0.049 (THT) 0.01983
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17 549 2 0.08 (THT ) 0.0323756
18 552 aekll 0.051 (T ) 0.0206394
19 553 aekl 0.041 (THT ) 0.0165925
20 558 UL 0.003 ( U= ) 0.0012141
21 561 g;rﬁ_q_ 0.194 (T ) 0.0785107
e T AT AT

22 2745 T & 0.005 ( T ) 0.0020235
23 2746 aekll 0.043 (THT ) 0.0174019
24 2747 Eakl 0.053 (T ) 0.0214488
25 2886 T 0.016 ( T ) 0.0064751
26 2887 T 0.013 (T ) 0.005261
27 2888 T A 0.099 ( THT ) 0.0400648
28 2889/2997 ghiqaﬁﬁ 0.029 ( THT ) 0.0117361
29 2892 aekl 0.287 (THT ) 0.1161473
30 2892/2995 aekl 0.009 ( T ) 0.0036423
31 2892/2996 qTET AT 0.018 (T ) 0.0072845
32 2944 TreT &l 0.261 ( T=Y) 0.1056253
33 2979 2 0.009 ( T ) 0.0036423
34 2982 2 0.11 (THT ) 0.0445164
35 2993 aekl 0.158 (T ) 0.0639417
Tie T ATH: GeqTT

36 374 aekl 0.078 (T ) 0.0315662
37 375 aekl 0.034 (THT ) 0.0137596
38 465 ﬂ;‘?@;ﬁ 0.018 (T#T ) 0.0072845
39 467 T &l 0.256 ( T ) 0.1036018
40 475 T &l 0.264 ( THT ) 0.1068393
41 476 aakl 0.215 (T#HT ) 0.0870093
42 478 3 A 0.505 ( U= ) 0.2043707
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43 479 g;ﬁ 0.067 (T ) 0.0271145
44 480 Tr:ﬁlﬁw 0.239 ( THT ) 0.096722
45 481 Elﬁq 0.253 (T ) 0.1023877
46 483 T & 0.146 ( THT ) 0.0590854
47 484 T & 0.084 ( THT ) 0.0339943
48 485 g;rw& 0.024 (THT ) 0.0097127
49 486 s 0.083 ( THT ) 0.0335896
50 491 s 0.007 ( T ) 0.0028329
51 543 T & 0.046 ( THT ) 0.0186159
52 544 HIET 3T 0.01 (U= ) 0.0040469
53 546 HIET 3T 0.023 (U= ) 0.009308
54 547 T & 0.143 (THT ) 0.0578713
55 548 aekl 0.225 ( THT ) 0.0910563
56 549 T & 0.132 (THT ) 0.0534197
57 550 aekl 0.093 ( T ) 0.0376366
58 551 3 &l 0.116 ( T=Y) 0.0469446
e T ATH: 9T

59 1103 2 0.02 (THT ) 0.0080939
60 1104 GLEIE] 0.095 ( T ) 0.038446
61 1105 HIT AT 0.021 (T ) 0.0084986
62 1209 %ﬁﬁ 0.029 (THT ) 0.0117361
63 1210 aekl 0.011 (T ) 0.0044516
64 1211 %WQ;T% 0.133 (=T ) 0.0538244
65 1212 T &l 0.172 (T=T) 0.0696075
66 21 e 0.036 ( THT ) 0.014569
67 24 T &7 0.014 (=T ) 0.0056657
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ST &7 7S
68 29 & 2t TTer 0.016 (T*T) 0.0064751
69 30 3 & 0.014 (THY) 0.0056657
70 31 LIS 0.011 (THY) 0.0044516
71 32 HIT 3T 0.002 (T*Y) 0.0008094
72 498 2 2T 0.026 (THT) 0.0105221
73 500 Emﬁﬂ'i S 0.028 (THY) 0.0113314
74 506 T T 0.004 (THT) 0.0016188
AoEUGE
75 549 o AT 0.001 ( T=Y) 0.0004047
76 686 I & 0.013 (T*Y) 0.005261
77 687 d & 0.015 (T=Y) 0.0060704
78 688 ARG 0.003 ( T=Y) 0.0012141
79 689 d o 0.008 ( T=Y) 0.0032376
80 850 I & 0.015 (T+Y) 0.0060704
81 851 I A 0.033 (T ) 0.0133549
82 879 I T 0.002 (T*Y) 0.0008094
T T TTH: Fraalq
83 290 ERERIES 0.011 (T ) 0.0044516
CICIES
84 291 I T 0.015 (T+Y) 0.0060704
85 296 AL 0.007 (T*T) 0.0028329
86 297 EECESIEY 0.09 ( THY) 0.0364225
AT
87 300 I 2l 0.149 (T=Y) 0.0602995
T T
88 301 0.035 0.0141643
I (THT)
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SICIE
89 302 aekl 0.039 ( THT ) 0.0157831

AT T T
90 501 KECRRIEE 0.029 ( THT ) 0.0117361

ATl
91 502 T TH 0.078 (THT ) 0.0315662
92 504 G&l 0.1 (THT) 0.0404695
93 505 2 TH 0.092 ( T ) 0.0372319
94 506 HTT AT 0.042 (THT ) 0.0169972
95 508 aekll 0.121 (T ) 0.048968
96 509 2 TH 0.154 (T ) 0.062323
T T AT ST
97 742 E;ﬁq 0.016 ( T ) 0.0064751
98 743 aekl 0.145 ( THT ) 0.0586807
99 744 aekl 0.287 (THT ) 0.1161473
100 745 2 TH 0.398 (T ) 0.1610684
e 7 AT gfear
101 1058 AT TTAT 0.065 ( T=T ) 0.0263051
102 167 3 &l 0.075 (=Y ) 0.0303521
103 168 T TH 0.035 (T ) 0.0141643
104 169 3 &l 0.014 ( T=T) 0.0056657
105 175 aekl 0.108 ( T ) 0.043707
106 393 2 0.461 (T ) 0.1865641
107 394 qTET AT 0.074 (T ) 0.0299474
108 396 aekl 0.104 ( T ) 0.0420882
109 397 =T &l 0.374 (THT) 0.1513557
110 398 T e 0.968 (T ) 0.3917442
111 399 T A 0.343 (THT ) 0.1388102
112 400 AT TTAT 0.173 (=T ) 0.0700121
113 401 aakl 0.106 ( T=T ) 0.0428976
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114 402 T q 0.041 (T#T) 0.0165925
115 403 Akl 0.29 (TFT) 0.1173614
116 403/1048 T e 0.007 ( TFX) 0.0028329
117 404 aekl 0.119 (T#X) 0.0481586
118 405 aekl 0.007 ( TFX) 0.0028329
119 409 aekl 0.153 (T#X) 0.0619183
120 410 T TH 0.106 ( TFY) 0.0428976
121 411 aekl 0.031 (T#X) 0.0125455
122 415 aukl 0.038 (TFX) 0.0153784
123 468 aukl 0.007 ( TFT) 0.0028329
124 469 aukl 0.026 ( THY) 0.0105221
125 471 aukl 0.139 (T#X) 0.0562525
T T ATH: ATSTET

T T ATH: FLATSTI

126 1602 E?ﬂjﬁ 0.021 (T#X) 0.0084986
127 1603 aukl 0.065 ( THY) 0.0263051
AT T ATH: HATHATAT

T T ATH: Feles

128 1599 BAUREIEY 0.013 (T#X) 0.005261
129 1600 Akl 0.081 (T#Y) 0.0327802
130 1602 Tr:ﬁ?:j? 0.061 ( THY) 0.0246864
131 1603 Egi 0.026 ( TFY) 0.0105221
T T ATH: HIERE

132 1763 TE TH 0.019 (T#X) 0.0076892
133 1764 3 &l 0.112 (T=T) 0.0453258
134 1765 T Th 0.08 (T#T) 0.0323756
135 1766 agkl 0.006 ( TFHY) 0.0024282
136 1767 T TH 0.242 (TFX) 0.0979361
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137 1768 aekll 0.005 ( T ) 0.0020235

138 1782 g;w%ﬁ 0.206 ( T ) 0.0833671

139 1783 2 TH 0.617 (T ) 0.2496965

140 1784 2 TH 0.304 ( THT ) 0.1230271

141 1785 2 TH 0.101 (T ) 0.0408741

142 1911 aekll 0.082 (T ) 0.033185

143 1912 aekl 0.07 (THT ) 0.0283286

144 1913 aekll 0.066 ( THT ) 0.0267098

145 1926 aekl 0.005 ( T ) 0.0020235

AT T ATH: FIEg AT

T T AT TASIST

146 1872 TreT &l 0.021 (U= ) 0.0084986

147 1873 3 &l 0.015 (T=Y) 0.0060704

148 1909 aekl 0.032 (THT ) 0.0129502

149 1927 %ﬁw 1.134 (TFT) 0.4589235
AT TTAT

150 1941 URENIER] 0.133 (=T ) 0.0538244
ATdT

151 1978 ﬁj{w 0.414 (THT ) 0.1675435

152 1981 T &7 0.04 (U= ) 0.0161878

153 1984 ekl 0.057 (T ) 0.0230676
AT TTAT

154 1985 UEENEK] 0.347 (T#T) 0.140429
ATdT
T TTAT

155 1986 FT hTferer 0.075 (T ) 0.0303521
ATdT

156 1987 Elﬁq 0.041 (THT ) 0.0165925

157 1990 E?ﬁ 0.004 ( T ) 0.0016188
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qIAT U AT

AT TTAT
158 2271 UREAIEK 1.111 (THT) 0.4496155
SICIE

159 2272 Eg?ﬁ 0.596 ( T ) 0.2411979
160 2274 T & 0.28 (THT ) 0.1133144
161 2905 2 0.132 (THT ) 0.0534197
162 2913 2 0.212 (THT ) 0.0857952
163 2914 2 0.572 (THT ) 0.2314852
164 2922 T & 0.113 (T ) 0.0457305
165 2923 T 0.048 (U= ) 0.0194253
166 2924 UL 0.386 ( T ) 0.1562121
167 2925 gﬁm 0.225 (THT ) 0.0910563
168 2926 T & 0.094 ( THT ) 0.0380413
169 2927 T & 0.375 (THT ) 0.1517604
170 2929 T & 0.171 (T ) 0.0692027
171 2930 BARA} 0.744 (THT ) 0.3010927
172 3260 TreT &l 0.057 ( T=Y) 0.0230676
173 3261 TreT &l 0.294 (T ) 0.1189802
T T ATH: TR

174 265 2 0.006 ( T ) 0.0024282
175 276 T A 0.045 (THT ) 0.0182112
176 277 TreT &l 0.08 (T#T) 0.0323756
177 286 T &7 0.074 (=T ) 0.0299474
178 287 T &7 0.091 ( T=T ) 0.0368272
179 288 Egﬁﬁ 0.084 (T ) 0.0339943
180 290 E%ﬁq 0.121 (T ) 0.048968
181 294 TIST a1 7 0.29 (U= ) 0.1173614
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RTHT AT
182 295 IBELl & 0.074 (T=T) 0.0299474
183 296 IEEl 2 &l 0.147 (=) 0.0594901
TRTHT AT
184 297 TR e i 0.008 ( U= ) 0.0032376
reT 2 S
185 299 BEll o T 0.029 (TFT) 0.0117361
TRTHT AT
186 301 TR & 0.09 (THT ) 0.0364225
187 306 TR EESIEAIEE 0.016 ( T#T) 0.0064751
ATl
RTHT AT
188 309 IEEil o 0.238 (T ) 0.0963173
189 310 BEl T aT 0.212 (THT) 0.0857952
TreT &1 T8
190 311 BEl o T 0.371 (T#T) 0.1501416
191 312 BEl 2 TH 0.349 (THT) 0.1412384
Total||9.91015819999999

[®T.5. RW/Ranchi/LA/km.116.000-km.176.221/NH-75E/21-22/3A]
g T, fAesrs

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 26th March, 2025

S.0. 1418(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act,1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH-75E (New
NH-20) in the stretch of land from Km. 116 to Km. 176.221 (West Singhbhum, Chaibasa) in the district of WEST
SINGHBHUM in the state of JHARKHAND, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, District Land Acquisition Officer in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of
being heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making
such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the
objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.
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The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH-75E (New NH-20) in the
stretch of land from Km. 116 to Km. 176.221 (West Singhbhum, Chaibasa) in the district of WEST
SINGHBHUM in the state of JHARKHAND

Istate: IHARKHAND

| District: WEST SINGHBHUM

SI. No. [|Survey/Plot Number|| Type of Land Nature of Area Area
Land (in Local Unit) (in Hectares)

T s T s [ e
|Ta|uk: Khuntpani |
[Village: Uligutu |
1 118 Government |41 'AP;JE y 0.194 (Acre) 0.0785107
2 1266 |Private ||Don-11 I 0.012 (Acre )| 0.0048563|
3 |[267 |Private ||Don-11 I 0.029 (Acre )|| 0.0117361]
l4 |[268 |Private ||Don-11 I 0.04 (Acre )| 0.0161878|
5 269 Private pon-il et 0.032 (Acre) 0.0129502
lo [[270 |Private | Moti Aal I 0.036 (Acre )| 0.014569)|
7 271 |Private ||Don-11 I 0.092 (Acre )| 0.0372319)
8 272 Private i‘;ﬁ’l‘ ':;‘g;' y 0.037 (Acre ) 0.0149737
lo |[273 |Government | [Purani Parti || 0.138 (Acre )| 0.0558478|
|10 |[274 |Private || Don-11 I 0.291 (Acre )| 0.1177661]
|11 |l275 |Private ||Don -1 I 0.102 (Acre )| 0.0412788|
|12 276 |Private | Moti Aal I 0.037 (Acre )| 0.0149737|
[E 1536 |Private || Don-11 I 0.046 (Acre )|| 0.0186159)
14 538 Government |[Frant Pert 0.048 (Acre) 0.0194253
|15 |I546 |Private || Don-11 I 0.141 (Acre )| 0.0570619)
|16 1547 |Private |lGora-11 I 0.049 (Acre )|| 0.01983|
|17 1549 |Private ||Don-1 I 0.08 (Acre )| 0.0323756|
|18 |52 |Private || Don-11 I 0.051 (Acre )| 0.0206394]
|19 1553 |Private || Don-11 I 0.041 (Acre )| 0.0165925|
20 |I558 ||Private |lGora-11 I 0.003 (Acre )| 0.0012141]
21 561 Government  |[rant Pert 0.194 (Acre) 0.0785107
|Vi||age: Argundi |
22 |[2745 |Private |lGora-1i | 0.005 (Acre )|| 0.0020235|
23 |[2746 | Private ||Don - 11 | 0.043 (Acre )| 0.0174019)
|24 |[2747 | Private ||Don - 11 | 0.053 (Acre )| 0.0214488)
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25 2886 Government Road 0.016 (Acre) 0.0064751
26 |[2887 |Government  |[Road I 0.013 (Acre )| 0.005261]
27 |[2888 |Private ||Don-11 | 0.099 (Acre ) 0.0400648)
28 2889/2997 Private putant Partt 0.029 (Acre) 0.0117361
29 |[2892 |Private ||Don-1t | 0.287 (Acre ) 0.1161473
130 |[2892/2995 |Private ||Don-1t | 0.009 (Acre )| 0.0036423
31 |[2892/2996 |Private || Moti Aal | 0.018 (Acre )| 0.0072845|
132 |[2944 |Private ||Gora-I1 | 0.261 (Acre ) 0.1056253
133 |[2979 |Private ||Don -111 | 0.009 (Acre )| 0.0036423
134 |[2982 |Private ||Don-11 | 0.11 (Acre )| 0.0445164|
I35 |[2993 |IPrivate || Don-11 | 0.158 (Acre )|| 0.0639417|
|Vi||age: Khutpani |
36 374 |IPrivate ||Don-11 I 0.078 (Acre )| 0.0315662|
37 1375 |IPrivate ||Don-11 I 0.034 (Acre )| 0.0137596|
38 465 Private i‘;ﬁ’l‘ 'AP;JE y 0.018 (Acre ) 0.0072845
39 |l467 |Private |lGora-i I 0.256 (Acre )|| 0.1036018|
l40 1475 |Private |lGora-i I 0.264 (Acre )| 0.1068393|
l41 |l476 |Private ||Don-11 I 0.215 (Acre || 0.0870093|
l42 |l478 ||Government  ||Don-111 | 0.505 (Acre )|| 0.2043707|
43 479 Private i‘;ﬁ’l‘ ':;‘g;' y 0.067 (Acre ) 0.0271145
44 480 Private corarl Ny 0.239 (Acre) 0.096722
45 481 Private S;rrt? E'li ;\'a‘;" 0.253 (Acre ) 0.1023877
l46 |l483 |Private |lGora-11 I 0.146 (Acre || 0.0590854]
l47 |l484 |Private |lGora - 11 I 0.084 (Acre )|| 0.0339943|
48 485 Private i‘;r;rl‘ f;g;' y 0.024 (Acre ) 0.0097127
l49 |l486 |Private |lGora-11 I 0.083 (Acre )|| 0.0335896|
l50 |l491 |Private |lGora-11 I 0.007 (Acre )| 0.0028329)
|51 ||543 ||Private ||Gora—|l || 0.046 (Acre )|| 0.0186159|
l52 |I544 |Private [Mota Aar || 0.01 (Acre )| 0.0040469)
53 |I546 |Private |[Mota Aar || 0.023 (Acre )| 0.009308]
I54 |I547 |Private |lGora-1i | 0.143 (Acre )| 0.0578713]
|55 ||548 ||Private ||Don—|| || 0.225 (Acre )|| 0.0910563|
I56 |I549 |Private |lGora-1i | 0.132 (Acre )| 0.0534197|
57 1550 |Private |[Don-11 | 0.093 (Acre )| 0.0376366|
I8 551 |Private |[Don-11 | 0.116 (Acre )| 0.0469446|
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Village: Sarda
l59 1203 ||Private ||Don-11 I 0.02 (Acre)|| 0.0080939)
l60 |l1204 |Government [ Talab | 0.095 (Acre )| 0.038446)|
l61 |l1205 |Government ~ |MotaAar || 0.021 (Acre )| 0.0084986|
62 1209 Government ~ [[Purant Partt 0.029 (Acre ) 00117361
l63 1210 |Private ||Don-1t | 0.011 (Acre )| 0.0044516|
64 1211 Private i‘;ﬁ? 'AP;JE p 0.133 (Acre ) 0.0538244
les 1212 |Private || Don-11 | 0.172 (Acre )| 0.0696075|
l66 |21 |Private |lGora -11 | 0.036 (Acre )|| 0.014569)|
l67 |24 |Private |lGora-i | 0.014 (Acre )| 0.0056657|
68 29 Private S:rrt?gol\slgi 0.016 (Acre ) 0.0064751
69 30 Government i‘;ﬁ’l‘ ':;‘g;' y 0.014 (Acre ) 0.0056657
70 |31 |Private |lGora-11 I 0.011 (Acre )| 0.0044516|
71 132 |Private Mot Aar || 0.002 (Acre )| 0.0008094]
72 |l498 |Private ||Don-11 I 0.026 (Acre )| 0.0105221]
73 500 Government ~ [lPura ':;‘g;' y 0.028 (Acre) 0.0113314
(74 506 |Private ||Don-11 I 0.004 (Acre )|| 0.0016188|
75 549 Government E;rt]i-lElstaail 0.001 (Acre ) 0.0004047
76 686 Government || 'A'D;g;' y 0.013 (Acre ) 0.005261
77 687 Government E;ET f:g;i q 0.015 (Acre) 0.0060704
78 |le88 ||Government  ||Don-11 I 0.003 (Acre )| 0.0012141
79 689 Government ~ [I"4r2! ':;g: p 0.008 (Acre) 0.0032376
80 850 Private E‘;r;rl‘ ':;g: y 0.015 (Acre) 0.0060704
le1 |l851 |IPrivate ||Don-11 I 0.033 (Acre )| 0.0133549)
l82 |l879 |IPrivate ||Don-11 I 0.002 (Acre )| 0.0008094]
|Vi||age: Kundruhatu |
Purani Parti
83 290 Government P:trr?grl GzrirI 0.011 (Acre) 0.0044516
Aabad
l4 |[201 |Government  ||Don-11 | 0.015 (Acre )| 0.0060704]
les |[296 |Private ||Don-11 | 0.007 (Acre )| 0.0028329)
Purani Parti
86 297 Government Pathar Gair 0.09 (Acre) 0.0364225
Aabad
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87 300 Private Don-1l 0.149 (Acre) 0.0602995
Purani Parti
88 301 Government Pathar Gair 0.035 (Acre) 0.0141643
Aabad
l89 1302 |Private || Don-11 | 0.039 (Acre )|| 0.0157831]
Purani Parti
90 501 Government Pathar Gair 0.029 (Acre) 0.0117361
Aabad
lo1 502 |Private |lDon - 1 | 0.078 (Acre )| 0.0315662|
lo2 |I504 |Private ||Don | 0.1 (Acre )| 0.0404695|
lo3 1505 |Private ||Don-1 | 0.092 (Acre )| 0.0372319)
lo4 |I506 |Private |Mota Aar || 0.042 (Acre )| 0.0169972|
los |I508 |Private ||Don-11 | 0.121 (Acre )| 0.048968]
lo6 |I509 |Private ||Don-1 I 0.154 (Acre )| 0.062323
|Vi||age: Mojodimba |
97 742 Private corarl Ny 0.016 (Acre) 0.0064751
los 1743 |Private ||Don-11 I 0.145 (Acre )|| 0.0586807|
lo9 |[744 |Private ||Don-11 I 0.287 (Acre )| 0.1161473]
o |745 |Private ||Don-1 I 0.398 (Acre )|| 0.1610684]
|Village: Putida |
llor  |lz058 |Government | [Purani Parti || 0.065 (Acre )|| 0.0263051]
02 |67 ||Government  |IDon-11 I 0.075 (Acre )| 0.0303521]
R ||Government |IDon-1 I 0.035 (Acre )| 0.0141643]
llo4  |i169 ||Government  ||Don - 11 I 0.014 (Acre )| 0.0056657|
s  |i175 ||Government  ||Don - 11 I 0.108 (Acre )|| 0.043707|
llos  |1393 |Private ||Don-1 I 0.461 (Acre || 0.1865641]
107|304 |Private | Moti Aal I 0.074 (Acre )| 0.0299474]
llos  |1396 |Private || Don-11 I 0.104 (Acre )|| 0.0420882|
llog 397 |Private |lGora-11 I 0.374 (Acre )| 0.1513557|
ltl0 398 |Private ||Gora-1 I 0.968 (Acre )|| 0.3917442|
lt11 1399 |Private ||Don-1 I 0.343 (Acre )| 0.1388102|
L2 |l400 |Government | [Purani Parti || 0.173 (Acre )| 0.0700121]
113|401 |Private || Don-11 I 0.106 (Acre )|| 0.0428976|
L4 |02 ||Private ||Don-11 I 0.041 (Acre )| 0.0165925|
lts  |l403 |IPrivate || Don-11 | 0.29 (Acre )| 0.1173614]
lite  |l403/1048 |IPrivate lcora-m1 | 0.007 (Acre )| 0.0028329)
i1z |l404 |IPrivate || Don-11 | 0.119 (Acre )| 0.0481586|
s |l405 |IPrivate || Don-11 | 0.007 (Acre )| 0.0028329)
lt1e |l409 |IPrivate || Don-11 | 0.153 (Acre )| 0.0619183|
lio 410 |IPrivate ||Don-1 | 0.106 (Acre )|| 0.0428976|
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121 411 Private Don-1 0.031 (Acre) 0.0125455
122 lats |Private ||Don-1t | 0.038 (Acre )| 0.0153784)|
123 |68 |IPrivate || Don-11 | 0.007 (Acre )| 0.0028329)
124 |lae9 |Private ||Don-1t | 0.026 (Acre )| 0.0105221]
125 Jl47e |Private ||Don-1t | 0.139 (Acre ) 0.0562525
|Ta|uk: Chaibasa |
|Vi||age: Karlajori |
126 [1602 Private corarl Mo 0.021 (Acre) 0.0084986
o7 |l1603 |IPrivate || Don-11 | 0.065 (Acre )|| 0.0263051]
|Ta|uk: Jhinkpani |
|Vi||age: Kelende |
llos  |l1599 |Private |[Tungri Patthar || 0.013 (Acre )| 0.005261]
li2a  |l600 |IPrivate ||Don-11 I 0.081 (Acre )| 0.0327802|
130 1602 Private S;;?E”a'k'\'sﬂl 0.061 (Acre ) 0.0246864
131 1603 Private cora Il a 0.026 (Acre) 0.0105221
|Vi||age: Matagutu |
132 |l1763 |Private ||Don-1 I 0.019 (Acre )| 0.0076892|
133 |l1764 |Private ||Don-11 I 0.112 (Acre )| 0.0453258|
134 |l1765 |Private ||Don-1 I 0.08 (Acre )| 0.0323756|
135 |l1766 |Private ||Don-11 I 0.006 (Acre )|| 0.0024282|
136 |l1767 |Private ||Don-1 I 0.242 (Acre )| 0.0979361]
137 |l1768 |Private || Don-11 I 0.005 (Acre )|| 0.0020235|
138 1782 Private i‘;ﬁ? f;g;' y 0.206 (Acre ) 0.0833671
139 |l1783 |Private ||Don-1 I 0.617 (Acre )| 0.2496965|
a0 |l1784 |Private ||Don-1 I 0.304 (Acre )| 0.1230271]
llar 1785 |Private ||Don-1 I 0.101 (Acre )| 0.0408741]
42 |1o11 |Private || Don-11 I 0.082 (Acre )|| 0.033185)
43 |l1012 |Private || Don-11 I 0.07 (Acre )| 0.0283286|
144 1013 |Private || Don-11 I 0.066 (Acre )|| 0.0267098|
45 |l1926 |IPrivate ||Don-11 I 0.005 (Acre )| 0.0020235|
|Ta|uk: Hatgamhriya |
|Vi||age: Baljori |
e |1872 |IPrivate |lGora-1i | 0.021 (Acre )| 0.0084986|
a7 1873 |IPrivate ||Don-11 | 0.015 (Acre )| 0.0060704]
lae  |l10909 |IPrivate || Don-11 | 0.032 (Acre )| 0.0129502|
149 1927 Government  ||1ungari Gair 1.134 (Acre ) 0.4589235

kabil aabad
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Purani Parti
150 1941 Government Gair kabil 0.133 (Acre) 0.0538244
Aabad
151 1978 Government I:Sﬁg?b% 0.414 (Acre) 0.1675435
152 |l1981 |Private |lGora-11 | 0.04 (Acre )| 0.0161878|
153 |l1984 |Private ||Don-1 | 0.057 (Acre )| 0.0230676|
Purani Parti
154 1985 Government Gair Kabil 0.347 (Acre) 0.140429
Aabad
Purani Parti
155 1986 Government Gair Kabil 0.075 (Acre) 0.0303521
Aabad
156 1987 Private S;r’t'?'E'ZkNSaafl 0.041 (Acre ) 0.0165925
157 1990 Private ggrgé'll Nai Parti 0.004 (Acre ) 0.0016188
Purani Parti
158 2271 Government Gair kabil 1.111 (Acre) 0.4496155
Aabad
159 [2272 Private corar |Vl 0.596 (Acre) 0.2411979
o |l2274 |IPrivate |lGora-1 I 0.28 (Acre )| 0.1133144]
lier  |[2005 |[Private ||Don-111 | 0.132 (Acre ) 0.0534197|
lt62 2013 |[Private ||Don-111 | 0.212 (Acre ) 0.0857952]
163 |[2014 |[Private ||Don-111 | 0.572 (Acre ) 0.2314852|
lie4  |l2922 |Private ||Gora-I1 | 0.113 (Acre )| 0.0457305
|165 ||2923 ||Government ||Rasta || 0.048 (Acre )|| 0.0194253|
lt66  |[2924 |Private ||Gora-I1 | 0.386 (Acre )| 0.1562121]
Sadak Gair
167 2925 Government Parti kabil 0.225 (Acre) 0.0910563
Aabad
lies  |l2926 |Private |lGora-11 I 0.094 (Acre )| 0.0380413]
lieg  |l2027 |Private |lGora-11 I 0.375 (Acre )| 0.1517604]
170 |l2929 |Private |lGora - 11 I 0.171 (Acre )| 0.0692027|
171 |l2930 |Government | Tungri I 0.744 (Acre )| 0.3010927|
172 |13260 |Private |lGora-11 I 0.057 (Acre )| 0.0230676|
173 |i3261 ||Private |lGora-11 I 0.294 (Acre )|| 0.1189802|
|Vi||age: Gambharia |
174|265 |IPrivate ||Don-11 | 0.006 (Acre )| 0.0024282|
li7s 276 |IPrivate ||Don-11 | 0.045 (Acre )|| 0.0182112|
lize |77 |IPrivate |lGora-1i | 0.08 (Acre )| 0.0323756|
177|286 |IPrivate |lGora-1i | 0.074 (Acre )| 0.0299474]
178 287 Private Gora-11 0.091 (Acre) 0.0368272
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179 288 Private Sz;)r:?é:(NSZ;I 0.084 (Acre ) 0.0339943
180 290 Private Sa;)r:? EIII< ’;:;I 0.121 (Acre ) 0.048968
181 294 Private S;rrt?é:(l\slzgl 0.29 (Acre ) 0.1173614
182 295 Private E;t;?ln;nggé 0.074 (Acre ) 0.0299474
183 |l296 |Private ||Don-11 | 0.147 (Acre )| 0.0594901
184 297 Government E:trﬁ;‘: gir.tr' 0.008 (Acre ) 0.0032376
185 299 Private S;rrt?é's EZ;I 0.029 (Acre ) 0.0117361
186 301 Government E;t:?ln,lfnggé 0.09 (Acre ) 0.0364225
187 306 Government Egg?&igg& 0.016 (Acre) 0.0064751
188 309 Private igg?ln'Azggé 0.238 (Acre) 0.0963173
liga 1310 |IPrivate ||Don-11 I 0.212 (Acre )| 0.0857952|
190 311 Private S;:?EILT:; 0.371 (Acre ) 0.1501416
o1 |12 |[Private ||Don-I | 0.349 (Acre ) 0.1412384|

Total|| 9.91015819999999)

[F. No. RW/Ranchi/LA/km.116.000-km.176.221/NH-75E/21-22/3A]

SHAIKH AMINKHAN, Director
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